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Conversion of Rajkot-Veraval rail line

6828. : SHRI SANJAY DALMIA :
Will the Minister of RAILWAYS bce
pleased to state :

(a) whether the proposal to construct a
public industrial line between Veraval
and Kodinar in Gujarat Coast to cater to
the flow of rail-based freight traffic from
the major industries located in the area
viz. GHCL, COGL and GACL has been
shelved or there has been a rethinking
regarding the whole project; and

(b) if so, what are the reasons therefor
as the first infrastructure of constructing a
private siding and the connecting in-plant
yard have already been constructed at
their own cost by GACI?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) : (a)
and (b) The matter is under consideration
of the Government.
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Payment of Productivity Linked Bonus to
Railway Employees

6830. SYED SIBTEY RAZI: Will the
Minister of RAILWAYS be pleased to
state :

(a) whether the payment of produc-
tivity likned bonus has been paid to
Railway employees for the year 1992-93,

(b) if so, the details of such payment
Zone-wise production unit-wise and
separately for Railway Board;

(c) whether such payment has been
made on the basis of some criteria and
entitlement;

(d) if so, the details thereof;

(e) whether some instalments of
Additional Dearness Allowance have also
been paid to Railway employees from
payment of Bonus amount till 15th April,
1994 on the basis of revision of price of
essential commoditis;

(f) whether Government propose to
increase the entitlement limit of Bonus to
be paid for 1993-94 in view of part (e)
above; and



